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Sueh projeets are cntegorised as Category 3' projccts under the ElA 

Notilication, 2006. 

|1. I is further sulbnitted thut appraisal nd gvnt of linvironmental 

Clearanwe in respeet of'Category "3' projccts lill within the jurisdiction 

of the Sate Level :xpert Appraisal Conmitlee (SIiAC) and the Stale 

Enviromnent Inpact Assessment Aulority (SEIAA) concerned, in 
tceordanee with the procedure preseribed under the EIA Notification, 

2006. The Ministry of linvironment, Porcst and Climate Change does 

not appraise or grant Environmental Clearance fur Cutcgory B' 

projccts where a duly constituted SELAA exists. 

12. It is submitted that in view of the foregoing facts and submissions, this 

Hon'ble Tribunal nay be pleased to take the present affidavit on record 

and pass such otlher order(s) as may be deemed fit in the interest of 

justice, which the answering respondent shall duly comply with. 

13.The answering Respondent craves liberty to file additional information, 

if any. till pendente lite. 
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DEPONENJs) Kakharo) 
sclentit "E (Dr. i Du 

Minlatry st Envircnment, Farel &Clma'e Chang 

Re,luna Otfhce, 
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įNOTARIAL RE 
g46 iE TRY NGf 

Verified at Nagpur on this 04" day of February, 2026 that the contents 

of this affidavit based on official record(s) maintained and information 

available in the office are true and correct, no part of it is false and 

nothing has been concealcd there from. 

OTA 
S. 
DIST. 

NAGPUR(M.S. 
REGD. NO. 
6776 

VERIFICATION 

GOVT. OF INDL 

S.R. 
:0TARY NACE 

My Tep Expire 
on 21103: 

OF 
INDI 
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Mindat 

NOTARIAL NOTARIAL 

DEPONENT 
(, ,aTe, YITort) 
(Dr. P. R. Snkhere) 

Re,l.uice, Nagsurra 4Uui 

RN FEFPREIE ON THIS........... DAY OFb 2026 

NOTARIAL 

" NAGPUR BY 
SHRI/ SMTIKU.D Paetahotan 
RIO NAGPUR WHO EEN IDENTIFIED BY kr 
SHR/ SMT.... 
ADVOCATE, NAGPUiK. 

*********es.. 

4 

Mrs . MATTA wotATE & NOTARY 
918-B. Clarke Town, Nagpur-t4 

NOTARIAL NOTARIAL 
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ANNEXURE R1/1630
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